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Sea-EroeiOn ia TaIIlU Nad1I 

221. SHRI K. T. KOSALRAM: 
Will the Minister of IRRIGATION be 
pleased to state: 

(a) whether Government have re-
ceived any proposal from the TamiJ 
Nadu Government for the implemen-
tation of Rs. 6 crores project to save 
39 viPages in Kanyakumari District 
from sea-erosion; and 

(b) if so, the action taken thereon? 
THE MINISTER OF STATE IN 

THE MINISTRY OF IRRIGATION 
(SHRI Z. R. ANSARI): (a) and (b). 
In 1979, the Tamil Nadu Government 
has prepared a Project Report for 
anti-sea erosion works of Kanya-
kun1ari district at an estimated cost 
of Rs. 390 lakh~ to protect 39 villages. 
The Report has since been examined 
by the Central Wat~r and Power 
Research Station, Pune, and by Cen-
tral Water Commission, and comments 
thereon have been intimat'~d to State 
Government. The Members of the 
Be:\ch Erosi...,n Board also visited som'2 
()f the affected sites in September. 
1980. Revised proposals of the State 
Government in light of the com-
ments of the Centf'al Water Commis-
Sion and Central Water and Power 
Research Stat~on. Pune, are a·waited. 

ProdUction of a Film on Gandhiji 

222. SHRI SHIVKUMAR SINGH: 
SHRI PROOL CHAND 

VERMA: 
SHRI SATYANARAYANA 

JATIYA: 
SHRI AMARSINH 

RATHAWA: 

Wal the Minist~r of INFORMA. 
TION AND BROADCAST~G be 
pleased to state: 

(a) whether it is a fact that sOme 
protests have been receiveci by the 
Govemnlent from varIous corners 
about fllJning of GandhiH by a foreig-
ner as reported in the 'Indian Express' 
dated 18th October, 1980; 

(b) if 80, the detaf.la at the prot .. 
made and reaction crt Government 
thereto; 

(C) whether some detects in script 
of the film have also been brought to 
the notice of Government, if .0, the 
details thereof; and 

(d) the final decision taken/to be 
tak".?'1 by the Government in this re-
qard? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (KU-
MAR! KUMUDBEN M. JOSHI) : 
(a) Yes, Sir. 

(b) Some people are opposed to the 
ide,,) of a f'Jreign-er making a film on 
Gandhi; others feel that Government 
should not give financial assistance. 
Governn1ent feel that the film is main-
ly for th-c foreign audlancc and is 
likely to generate considerable good-
will f'.)r India in the world. 

( C) The Script of the film was 
examined bv emint!nt peopl~ in India 
who hoave been assoc:ated with inter-
pre· at ion of l\lahatma Gandhi's life 
and message for a long tim~. Their 
sug~estions regarding the a1tf?rnations 
in the Scnpt hnve heen incorporated 
ln the revised script. 

(d) G'_)\ '2rnment have permitted 
Sir Richard Attenborought to pf'Jduce 
the film "Gandhi" in India in col!a-
boration with the National Film 
Development Corporatlon. 

Complaints apiDBt certain Compaales 
reganllD, Non-SubmilsiOD of AnDual 

Returns 

223. SHRI K. M. MADHUK.AR: 
Will the Minister cf LAW, JlTSTICE 
AND COMPANY AFFAIRS be pl'~ased 
to state: 

( a) the names of the companies 
·.,vhich have not submitted the annual 
returns balance sheet and profit and 
loss account or held the annual board 
meeting for the year 1977-'8; 




